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Operaion  black board

1758. SHRI THANGABAALU: Will the
Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Government have finalised the
plan 'Operation black board'; and
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(b) if so, what are the details thereof?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT (SHRIMATI
KRISHNA SAHI): (a) and (b) A scheme for
implementing the 'Operation Blackboard' as
envisaged in the National Policy on Education
1986 is being finalised by the Ministry. This
scheme would provide financial assistance to
States/Union Territories for implementing this
programme in a phased' manner. The costs of
various components of the scheme arid the
pattern of assistance to  States/Union
Territories would become known after the
scheme is approved. Some budget proposals
for implementation of -the scheme have been
made for 1987-88 and these would become
known after the budget is passed by the
Parliament.

V. G. C. grants to Universities

1759. SHRI NAGEN SAIKIA; Will the
Minister of HUMAN  RESOURCE
DEVELOPMENT be pleased to state:

(a) what, is the amount of grants re
el by the University Grants Commis
sion (UGC) to- each university in the

country in the Sixth Five Year Plan;

(b) whether the grants are released on'
the basis of the plans submitted by the
universities or on the basis of the reports
prepared by the UGC team;

(c) whether it is a fact that the univer-
sities of Assam have received less amount
the other universities;, and

(d) if. so., what are the  reasons there-
for?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRTMATI KRISHNA SAHI): (a) A
statement is attached. [See Appendix CXLI,
Annexure No. 70].

(b) Grants for general development are
sanctioned on the basis of the proposals
submitted by the Universities which
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are assessed by the Visiting Committees
appointed for each University. In addition,
grant; are paid for. specific quality
improvement Programmes like Centres of
Advanced Study, Departments of Special
Assistance, Major research projects, etc. on
the basis of the proposals made by the
Universities which are approved by the
Commission.

(c) No, Sir....,.

(d) Does not arise.

Report of Commission on Railway Safety

1760. SHRI SURESH PACHOURI: Will
the Minister of CIVIL AVIATION be
pleased to si

(a) whether it is a fact that the Com-
mission on Railway Safety in their latest
report presented to Government has foond the
failore of the railway saff as the major factor
causing accidents;

(b) if so, what are the details in this
regard;

. (e) whether the Commission on Railway
Safety has made some recommenda-
tions/suggestions;

(d) if so, what are those recommenda
tions/suggestions; and

(e) the action taken on those recom
mendations/suggestions?

THE MINISTER OF STATE CH
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER): (a) ' and (b) Yes, Sir.
During 1985-86, out of 28 accidents into which
statutory inquiries . were conducted by the
Commission of Railway Safety, 22 accidents
were attributed to failure of railway* staff.

(c) Yes, Sir. The Commission has bee*
making recommenda'tions/sugges-tioas in
respect of statutory inquiries conducted by It.
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(d) The
pertain to;

recommendations/suggestions

(1) stricter enforcement of existing rules
and ¢ regulations and modification of
procedures;

(i) improved maintenance. of track,
signalling and rolling stock;

(iii) provision of sophisticated devices;

(iv) improving safety at level crossing;
and

(v) educating rail/road users by . audio
visual publicity.

(e) The recommendations/suggestions
made by the Commission of Railway
Safety are considered by the Government
Ministry of Railways) and appropriate
action is taken by the Railway Board in
the following manner: —

(i) issue of instructions for ' imple-
mentation of new/revised rules, regulations
and procedures;

(ii) initiate developmental work and
technical feasibility study in "respect of
technologies not in use; and

(iii) plan for financial outlay and
implementation for the new works.
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